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; fzerthey period of six months. 

WHEREAS the period duriiag whlcla the dues and fees now usually col- 
lected at  the several Ports within the territories in the 

Preamble. 
possessidn and sander the Government of the East Indire 

Company may be collected at  sucll Ports respectikly, as fixed by Act XVI 
of 1856, will expire on %he 13th sf August 1857 ; and it is expedient to 
extend that period : 

It is hereby enacted that %he dues as~d fees now usually csPIected at 
the several Ports within the said territories, may be 

Conlinnance of exist- 
ing Port-dues and fee? collected a t  such Ports during $he period of six months 
fbr six months. 

from $%ss 13th of Angust 1857. 


